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+[Tae DEPUTY MINISTTR IN THE
DEPARTMENT or POSTS anp TELE-
GRAPHS (SRt B. BHGAVATI): (a)
Equippeq capacity of the exchange—

8000 lines. Working connections &as
on 1st December 1963—6960.
(b) 4,080.

The earliest date of app’ication 1is
1st January, 1956,

(¢) O.Y.T. demands are met on
priority. Connectiong are also given
{40 the appl cants under the “exempt-
ed category” on the advise of the
Telephone Advisory Committee. The
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demands from the State and Central
Government departments are met
under priority without OYT deposit.
The No. of applications under OYT.
Exempteq Category and General are
as under:

Category Waiting  Date from
list which

pending

O0.XY.T. 72 Current
Exempted 676 1-12-56
General . 3332 1-1-56

The above demands are likely to be
met by 1965.]
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$+[ExrLOSION AT AJNI

Smrt RAM SAHAL:
455, J SFm1 V. M. CHORDIA:
* § St B. D. KHOBARA-
(| GADE:

Will the Minister of RarmLways be
pleased to state:
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(a) whether the investigations into
the causes of the explosion in the
goods yard at Ajni Railway Station
near Nagpur on the Central Railway
have since been completed; and

(b) if so, what are the
thereof?] ;

findings
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+[Tue DEPUTY MINISTER ¥ THE
MINISTRY or RAILWAYS (Smmt
S. V. Ramaswamy): (a) No.

(b) Does not arise.]
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4[SUGAR ALLOTMENT TO Mapaya
PRADESH

493. Serr V. M. CHORDIA: Will
te Minister of Foop AND AGRICUL~
FURE be pleased to state:

[RAJYA SABHA]
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(a) the quantity of sugar allotment
demanded by the Government of
Madhya Pradesh for the period from
1st April, 1963 to 30th  December,
1963;

to Questions

(b) the quantity allotted to Madhys
Pradesh against their demand; and

(c) the quantity of sugar actually
del'vered to the Government of
Madhya Pradesh out of their allot-
ment and the time by when the re-
maining quantity is likely to be
delivered o them?}
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+{Tue MINISTER or STATE IN THR
M.NISTRY or FOOD anp AGRICUL-
TURE (SHrR1 A. M. Txomas): (a)
Madhya Pradesh Government has
demanded from time to time 500
to 3000 tonnes of sugar in addit’'on to
their normal monthly quota of 12,000
tonnes,

(b) 1:02 1akh tonnes from 17th April
tn 22nd November, 1863. . em

(¢) Except for sugar allofted in
November which could be despatched
by factori~s upto the first week of
January, 1964, almos; the entire quan~
tity has been delivered.]
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